
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Wednesday,30th April 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 RSA/249/2010
CAVT. NO. 1230/2009

CENTRAL BANK OF INDIA
            Versus
M/S PODDAR AUTOMOBILES and
AGENCY and 5 ORS

MR.A C SARMA
MR. M K BORAH
MR.B HALDAR

DR.G LAL
MISSS BORA
MRU SARMA
MS.J BEGUM
FOR CAVEATOR

2 MACApp./127/2012
CAVT. NO. 438/2011

DR KAPIL SOOD
            Versus
NILIMA BORAH

MR.S P ROY
MR.D NANDI
MR.R P N SINGH
MS.A TALUKDAR
MR.K RAJBONGSHI

MR.K K BHATTA
MR.D BARUAH
MR.P J SAIKIA

3 Tr.P.(C)./79/2023 SUSILA PRASAD @ SWEETIE GHOSH
            Versus
DEBOJIT PRASAD

MR. P D NAIR
MR. A CHETRY
MR G ALAM
MR. H ROHMAN
MR. D NAG
MS S GOYAL

4 WP(C)/1421/2024 MANISH DAS
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. J AHMED
MS A HUSSAIN
R BEGUM
H G DAISY

SC, ELEM. EDU
GA, ASSAM

5 WP(C)/3711/2024 PARTHA PRATIM GOSWAMI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. P D NAIR
MR G ALAM
MR. H ROHMAN
MR S R A NASER

SC, SEC. EDU.

6 WP(C)/3827/2024 DR. HARWE INGTI KATHARPI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. M SARANIA
MR. A I KATHAR
MR. P P GOGOI
MR R.BEZBARUAH
MR A SARANIA

SC, HIGHER EDU
SC, K A A C

7 WP(C)/4994/2024 ABDUL QUIUM OSMANI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. M K CHOUDHURY
MR P BHARDWAJ
MR. M SARMA
MS. ANASUYA C

SC, HIGHER EDU

8 I.A.(Civil)/534/2025
in C.Ex.App./12266/2024

COMMISSIONER OF CENTRAL GOODS
AND SERVICE TAX AND CX
            Versus
M/S ABC TEA WORKERS WELFARE
SERVICES

MR. S C KEYAL
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107492010
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010006622012
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194392023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051292024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147422024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010150342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010199252024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025342025


WITH
C.Ex.App./12266/2024
(Filing Number)

Commissioner of Central Excise and
Service Tax
            Versus
M/s ABC Tea Workers Welfare Services

SUBHASH CHANDRA
KEYAL

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 30/04/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MD. H BHUYAN 11-03-2025 To 30-04-2025
2) MR. A K DAS 18-03-2025 To 01-05-2025
3) MR J DAS 01-04-2025 To 02-05-2025
4) MR A K DAS 08-04-2025 To 08-05-2025
5) MR T C DAS 10-04-2025 To 01-05-2025
6) MR. P SARMA 07-04-2025 To 04-05-2025
7) S. K. GUPTA 11-04-2025 To 04-05-2025
8) MR. R BHAGAWATI 20-04-2025 To 04-05-2025
9) MS. N M DEKA 05-04-2025 To 19-12-2025
10) MR D K DAS 21-04-2025 To 02-05-2025
11) MR. O P BHATI 11-04-2025 To 03-05-2025
12) MR B PATHAK 21-04-2025 To 01-05-2025
13) R C SANCHATI 21-04-2025 To 05-05-2025
14) MR. A H ALAMGIR 21-04-2025 To 02-05-2025
15) MR. A R TALUKDAR 21-04-2025 To 06-05-2025
16) MR J CHOPRA 30-04-2025 To 04-05-2025
17) MR. V K CHOPRA 30-04-2025 To 04-05-2025
18) MR. A K JAIN 22-04-2025 To 30-04-2025
19) MR. L C DEY 24-04-2025 To 15-05-2025
20) MS. S G BARUAH 23-04-2025 To 02-05-2025
21) MR. P A AHMED 22-04-2025 To 03-05-2025
22) MR A K MAHESWARI 24-04-2025 To 02-05-2025
23) MS. R VERMA 28-04-2025 To 07-05-2025
24) MR J P CHAUHAN 28-04-2025 To 07-05-2025
25) MR. S CHETIA 28-04-2025 To 01-05-2025
26) MD. B HUSSAIN 28-04-2025 To 02-05-2025
27) MR A H TOUFIQ 28-04-2025 To 02-05-2025
28) J SHARMA 25-04-2025 To 03-05-2025
29) MR. S N KRISHNATRAYA 28-04-2025 To 01-05-2025
30) MR. P K DAS 29-04-2025 To 05-05-2025
31) MR. A BISWAS 30-04-2025 To 02-05-2025
32) MR. M R SODIAL 29-04-2025 To 04-05-2025
33) MS. R S SADIAL 29-04-2025 To 04-05-2025
34) MR A W AMAN 30-04-2025 To 30-04-2025
35) MR. M H LASKAR 01-05-2025 To 02-05-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217902024


THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Wednesday,30th April 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3665/2020 SUSHIL KUMAR DAS
            Versus
THE UNION OF INDIA AND 3 ORS.

MR. A R TAHBILDAR MR. A K DUTTA
ASSTT.S.G.I.

2 WP(C)/7168/2021 GOPAL KRISHNA CHAKRABORTY AND
ANR
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. S P CHOUDHURY
MR. A DHAR
MD F FARIDI
MR K BISWAKARMA
MS B DEVI

MS S MOCHAHARI (R-3,4)
MR S DUTTA (R-3,4)
GA, ASSAM
MR. S DUTTA (R-3,4)
MR GAURAV R DUTTA(R-7)
MR S DUTTA (R-3,4)
MR. D MAZUMDAR (R-7)

3 WP(C)/2525/2022 SURJYA STEEL ENGINEERING WORKS
(SHIP BUILDERS AND FABRICATORS)
            Versus
THE STATE OF ASSAM AND 4 ORS.

MR. R DEKA
MR. K K DEKA
MR N J KUMAR
MR D DEKA
MR. R KAMAN

GA, ASSAM
SC, AUWS AND SB

4 WP(C)/6977/2023 RANJIT KUMAR SHARMA AND 14 ORS.
            Versus
THE DIBRUGARH DEVELOPMENT
AUTHORITY , DIBRUGARH AND 5 ORS.

MR. U N CHATTRY
MS A GOGOI
MR. O LASKAR

GA, ASSAM
SC, FINANCE

5 CRP/16/2024 BIDHAN HARLALKA
            Versus
SARLA HARLALKA AND 2 ORS

MR. M AGARWALLA
MS P GOGOI

MR B SHARMA (r-1,2)
MR S SHARMA (r-1,2)

6 RSA/93/2024 ON THE DEATH OF MAJHI BHENGA HIS
LEGAL HEIRS, SMTI. CHINI BHENGRA
AND ORS
            Versus
JITEN BHENGRA AND 2 ORS

MR. M U MAHMUD
MRS. M SAIKIA
MR S H MAHMUD
MR S ISLAM
MS. D BORA
MS. B CHETIA
L PARBIN

7 I.A.(Civil)/3973/2024
in MACApp./7583/2024

ORIENTAL INSURANCE COMPANY LTD
            Versus
SMTI SEROLIN MOMIN @ CHEROLINA
MOMIN AND ORS E

MR. R C PAUL

8 WP(C)/432/2025 MR FEROZ ALAM KHAN
            Versus
THE ASSAM POWER DISTRIBUTION
CORPORATION LTD AND ORS

MR. V RAJKHOWA
MR A.J.SARMA

SC, APDCL
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010123892020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010221232021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061512022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010267612023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179872023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010103102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010134342024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010017302025


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 30/04/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MD. H BHUYAN 11-03-2025 To 30-04-2025
2) MR. A K DAS 18-03-2025 To 01-05-2025
3) MR J DAS 01-04-2025 To 02-05-2025
4) MR A K DAS 08-04-2025 To 08-05-2025
5) MR T C DAS 10-04-2025 To 01-05-2025
6) MR. P SARMA 07-04-2025 To 04-05-2025
7) S. K. GUPTA 11-04-2025 To 04-05-2025
8) MR. R BHAGAWATI 20-04-2025 To 04-05-2025
9) MS. N M DEKA 05-04-2025 To 19-12-2025
10) MR D K DAS 21-04-2025 To 02-05-2025
11) MR. O P BHATI 11-04-2025 To 03-05-2025
12) MR B PATHAK 21-04-2025 To 01-05-2025
13) R C SANCHATI 21-04-2025 To 05-05-2025
14) MR. A H ALAMGIR 21-04-2025 To 02-05-2025
15) MR. A R TALUKDAR 21-04-2025 To 06-05-2025
16) MR J CHOPRA 30-04-2025 To 04-05-2025
17) MR. V K CHOPRA 30-04-2025 To 04-05-2025
18) MR. A K JAIN 22-04-2025 To 30-04-2025
19) MR. L C DEY 24-04-2025 To 15-05-2025
20) MS. S G BARUAH 23-04-2025 To 02-05-2025
21) MR. P A AHMED 22-04-2025 To 03-05-2025
22) MR A K MAHESWARI 24-04-2025 To 02-05-2025
23) MS. R VERMA 28-04-2025 To 07-05-2025
24) MR J P CHAUHAN 28-04-2025 To 07-05-2025
25) MR. S CHETIA 28-04-2025 To 01-05-2025
26) MD. B HUSSAIN 28-04-2025 To 02-05-2025
27) MR A H TOUFIQ 28-04-2025 To 02-05-2025
28) J SHARMA 25-04-2025 To 03-05-2025
29) MR. S N KRISHNATRAYA 28-04-2025 To 01-05-2025
30) MR. P K DAS 29-04-2025 To 05-05-2025
31) MR. A BISWAS 30-04-2025 To 02-05-2025
32) MR. M R SODIAL 29-04-2025 To 04-05-2025
33) MS. R S SADIAL 29-04-2025 To 04-05-2025
34) MR A W AMAN 30-04-2025 To 30-04-2025
35) MR. M H LASKAR 01-05-2025 To 02-05-2025
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